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including construction of mini stadia, 
etc. in the rural areas. 

(ii) Grants to Rural Schools for purchase of 

non-consumable sports equipment and 

development of playground. 

(iii) Grants for Rural Sports Tournaments 

exclusively for rural areas. 

The Central Govemment, however,- has no 

proposal for constructing mini stadia in the 

villages all over the country. 

National Policy for Empowerment of 

Women 

63. SHRIMATI RENUKA CHOWDHURY: 

Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state: 

(a) whether a draft national policy for the 

empowerment of women into defacto power 

sharing equality is being chalked out; 

(b) if so, the details thereof; and 

(c) by when will it be finalised? 

THE MINISTER OF HUMAN 

RESOURCE DEVELOPMENT (SHRI S.R. 
BOMMAI): (a) to (c) A draft national policy for 

the empowerment of women has already been 

finalised. A copy is given in the annexure. [See 

Appendix 180, annexure No 2.] 
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Elimination of Violence Against Women 

65. SHRI IQBAL SINGH: Will the Minister of 

HUMAN RESOURCE DEVELOPMENT be 

pleased to state: 

(a) whether Govemment have formulated any 

National Policy for eliminating violence against 

women, particularly sexual abuse, and creating a 

mechanism for rehabilitating such victims; 

(b) whether Govemment propose to remove 

the discrimination, against girl child in the 

family and outside and the projection of a 

positive image of the girl child in the country; 

(c) if the replies to parts (a) and (b) be in the 

positive, the details thereof; and 

(d) the steps being taken by Govemment for 

strict enforcement of laws against pre-natal sex 

selection and foeticide, female infanticide, child 

marriage, child abuse and child prostitution? 

THE MINISTER OF HUMAN 

RESOURCE DEVELOPMENT (SHRI S.R. 

BOMMAI) (a) Yes, Sir. The Govemment of 

India have drafted a Natioal Policy for the 

empowerment of Women, which inter-alia 

provides for elimination of all forms of 

violence against women and economic 

empowerment of women. 

(b) and (c) Various programmes of action 

and advocacy are being implemented by the 

Govemment of India in the country for the 

welfare and development of women- and the 

girl child. With a view to regulate and prevent the 

misuse of modern pre-natal diagnostic 

techniques, particularly misuse for detection and 

selective abortion of female foetuses, 

Parliament enacted The Pre-natal Diagnostic 

Tecniques (Regulation and Prevention of 

Misuse) Act, 1994.* The Act came into force 

w.e.f. 1.1.1996. Attempts are also being made to 

project positive images of the girl child so as to 

bring about changes in societal attitudes towards 

them The Government has also initiated a 

media campaign to generate awareness on 

various Issues relating to the girl child. The 

National Plan of Action for the 
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